?, CENTRAL ADMINISTRATIVE TRIBUNAL
AU CALCUTTA BENCH

N00T0A030 of 1987
(C0.6873=- 1 1585 )

Odte of Order : 12.1.1998
Present ': Hon'ble Dr.B,C.Sarmas ﬁdministrative Mamber.

Hon'ble Mr.D.Purkayasthas Judicisl Memberp.

SUNIL KUMAR NANDI -
\13. /

UNION. BF INDIA & ORS,  /
(ERSTERN RLY.)

For the aspplicant 3 None

For the respondents: Mr.C.Samadders counssl.

ORDER

When the mdtter was called for the 2nd time at 3.31 p.m‘; :
none appeared for the applicant. The aspplicant himself yas also
not pressnt. UWe find that notice wd8s duly servaed by ragistered- ‘
post intimating the parties the next date for heafing fixed,

In spite of thats npone appears for the applicant on this day as
well &8s on tyo esrlier occasions as—wektl. e @ares thaerefores
sa@tisfied that the applicant is no longer interestad in prosecuting
the mattar.

2. The a@pplication is thus dismisseq for default., No order is
passed‘ae to costs. |

3. Mr.C.Samadder is present on behalf of the respandants.

/s

(D.Purkayastha) o (BeCoSarma)
Judicial Member _ Administrative Member




